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CENTRAL ADMXmSTRATIVE TRIBUNAL

PRINCIPAL BENCH

CP 48 /2008
in

OA No. 3044/2004

New Delhi this the 1day of July, 2008

Hon*ble Mr. Justice M. Ramachandran, Vice Chairman (J)
Hon'bie Mrs. Chitra Chopra, Member (A)

ASI Kuldeep Siiigh
S/ o Shii Ra^iubir Singh,
R/0 28-29-30, Pocket-VII,
Sector-2, Rohini, Delhi-85 ... Applicant

{By Advocate Shd Aim! Singal)

VERSUS

1. Shri Y.S. Dadwal,
Commissioner of Police, Police Headquarters,
I,P,Estate, New Dellii.

2. Shri Qamar Aluned,
Joint Commissioner of Police (Traffic),
P.H.Q, l.P.Estate, New Delhi,

3. Shti D.P.Vetma {Traffic NDR),
Police Head Quarters,
IP Estate, Newr Delhi. ... Respondeuts

(By Advocate Slui Ajeah Liithra)

ORDER (ORAL)

( Hon'ble Mr. M. Ramachandran, Vice Chairman {J) :

Mr. LutVufl appealing on behalf of reapojidents has placed

before us ordei- dated 5.6.2008 wliich indicate that the i.aiwe of the

applicant has been admitted to promotion list.

2. Wow that order lias already been passed, we do not tliin.k:

tliat any aixther ordei* is called for in tixis application. CP is clostjd

Notice issued to respondents are discharged,

IChitra ChopTiT) ' (M. Ramachandran)
Member (A) Vice Chairman (J)
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